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Sr. Date . | Orders

09.2.2000

. ' Present: Mr. V.P.Sharma for the petitioner.
Mr . Raman Duggal for the respondent. .

CW. 4555798 & CM.9264/98

Rule.

Since short point is involvea in the matter,
with the consent of the parties the matter. is taken up
today and finaliy disposed of at this stage.

It is agreed by counsel for the parties that
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¥ pPresent writ petition be treated as representation
which would be considered by the respondents and
decision thereon will be taken within a period of four
weeks. Direction is issued accordingly. Writ petition

and application stand disposed of with the aforesaid

dirction.
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